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9. Sectoral Programme such as Fish-
| eries, Sericulture, Animal  Husbandry,

- ete.s

10. Composite land based irrigation
schemes; ’ - :

11. Prevention of shifting cultivation;
and .

12. Redemption~of small loans of
tribal defaulters.

In the three years from 1985-86 to
1987-88 4 49,157 Scheduled Tribe fami-
lies have been economically assisted under
various poverty alleviation progrofimes.
An externally assisted multi-sectoral pro-
ject for tribal development hag been taken
up from 1988-89 in Kashipur Block of
Koraput District, Orissa. The Project cost
is estimated at Rs. 31.7 crores over 14
years of which the first 7 years will from
the core development period,

Rural employment is provided under the
National Rural Employment Programme
(NRFP) and Rural Landless Employment
Guaraatee Programme (RLEGP).

In Orissa, 203.64 lakh mandays of
employment have been generated under
NREP from 1985-86 to 1987-88 for Sche-

~ duled Tribes. Employment generated in
Orissa in the same period for Scheduled
Tribes under RLEGP is 165.82 lakh man-
days.
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Chillies under purview of ACPC -

1233. DR. YELAMANCHILI SIVAJL
Will the Minister of AGRICULTURE

be pleased to state:

(a) what are the reasons for not in-
cluding chillies in the list of commo-
dities under the purview of Agricultt-
ral Costs and Prices Commision; and

(b) whether there is any proposal for
including the commodity in the above
list?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE WMI-
NISTRY OF AGRICULTURE (SHRI
SHYAM LAI YADAVY, (a) Since the
production of chillies is of localised
nature ang its contribution to the total
crops output is nominal, it has not been
considered appropriafe to bring this
crop under the purview of th, Commis-
sioy for Agricultural Costs anq Prices

(CACP) for recommending its support

price,
b @ ”i’ m‘l



